
D:l JJ 	TJPUN,L 

	

T 	LLJ 	P 	P. NC. LUth 

5h 	Y JF C:J:IPiA, 1>86. 

i- resent: 

Justice '. C.rutLsvamy. Vice—Chairman 

	

rj 	Cn1vas3r1. 

L I!'L91QT 
D.ic V. '1asu, 

'ech. ie1om). 
Aged hout 38 years, 
3cjentist 

oni s 	a rCevsloomecib 

	

stab1ishment, P;anglore— l. 	lio 

 The Cnio 	of 1ndi 
represented by the Ceciet ry 
to thaCfence CiniLtIy, 
Central Secrtarjat, 

 The Sciantific Adviser to 
the 	inistor ofC.efence 	Trid 
Direc-cor, 	leseach C Develop— 
ment. 	i-g, ,-nis tion, 	inistx-y 
of 	eferce, 	"ovt. 	of Indi,, 

£ .0.New Delhi-.110 011. 

C. Director 
lectronics C 
evelopment 	tab1ihment 

Eariqaiore-0 001. 

4. iniori Public Oer'ice 
Commission represemed by 
1c5 	ecretdry, New 	e1c±. 

. :aj.(now promoted as Lt.Col). 
G.K.2eL, 	Signals, 	.L.S 1816Y 
Electronics, C 	adar Develop— 
ment Establishment, 
P nc:lore560 001. 

6. Maj. 	(now promoted as Lt. 
Col. )Iuldeep 5ingh,E, 
IC 	 Electronics & 17119A,  
Aadar Ievelopment Estallish— 
ment, Fan alore-50 001. Aespondents 

Contd. . I 
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7. N.D. feeri, 
now promoted as Scientist TD' 
Jlectronjcs C. Ladar Development 
st h1ishmen, B nçe1ore-5o0 001. 

J.\!enketesen, now promoted, as 
cicntjst 'B', Slectronics & 
adar ?evelopment iista1ishment, 
B nlore —5C0 001. 

r . it1aam now promoted s 
Scientist T 	jectronics S 

Development 	- .:Ii.:rit, 
Eungelore-560 001. 

10.T.S.Taneje, now promotec' as 
Scientist 15V 1ectronics S 
adDr Development stob1ishment, 
Enga1ore-50 001. 

1'... P..Shankar Tho, now pro oted as 
Scientist D' .ilec-Lronics S 
Development st ablishment, 
B.: ngalere-60 00.1. 

12.7. Lakshminarayan, 
now promoted as 7cientist 'D 
1ectronics Sa dar sevclopmen-t 
Establishment, Dan 1oro-50 001. 

now pro:oted as 
Scientist 'mr  ilec-1.Lonjcs S 
2eve1opment Esta1ishment 
B nçsiore-5C0 001. 

14.I(.D.5:uja1:, now promoted as 
Scientist 't' 1ectronics S 
Developmenc Establishment, 
r;1ore-56O 001. 

Ib.'.l.Dleetus, now promoted as 
Scientist 'Dr E1ec- njcs S 
.adar Development bstahlishment, 
11 na1ore—ei.0 001. 

now proedod as 
Scientist 'B' 2lectronics 
dader Development istab1ishment, 
21-ongolore-5C0 001. 

17. SVID Sharma, now prosoted as 
Scientist 'B' 1ect:n.cs S 
Development istsblishmervt, 
Pang:lore-560 001. 

18.0. S..Drichnamurthy 100, 
now pro-ioted esScientist 'D' 
Electronics S adar Dev?lopment 
Esteitshnent, B. nqslore—D(Q 001.. Has pond Erts 

corxi. 
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S.I.Gupta, now pro.noted as 
Scientist 'Dt Electronics 

Jadar Development Establish- 
ment, Pangalore--560 Ool. 

i(.U.Limaye, now promoted as 
Scientist 	Electronics & 
adar Development Esab1ish-

ment, E nsalore-560 001. 

J. L. Varma, now promot d as 
Scientist '0' nlect:onics 

adar Development Thtablishment, 
E ngalore-560 001. 	.. eapon0ens. 

(Dy Sriyuths D. .i-admarjaioh, entral Sovt. 
Scrijor Standinc counsel for RI to 4. 
Sri Jagadish,Advocae for H8, to 10, 
12,13,16 and 18. 
Sri S . .. ghivachar,dvocate for 5-17 absent) 

The application has come up for herinci to-day 

before Court, Vice-Chairman made the following 

Cse oled. Applicant Sri S. vi rasad is4resent. 

His counsel Sri .3.U11al is absent. Sri -avi arsad 

has arcuec his own ccise. 

2.Sri .S.Padmarajaieh, learned Senior Standing 

ounsel for the CentralGovernment appaars for resper-

dents 1 to 4. Sri JigadisIi learned counsel appear s for 

respondents 8 to 10, 12, 13, 16 and 18. Sriyuths •V. 

Laqhavachar and F.C.Naik, la .uied counsel for sesporidents 

17, 15 and 50 respectively sr absent. 

Sourt, the ap1i:ni w5ilc seeking for a direction to 

respondents 1 to 4 to promote hin from Scientist Crade-C 

to Scientist CLadC-D in the Wr 1980 has also challenged 

thevalidity of the Cefence esearch C Cevelopmant èrvice 

Rules 
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-ules of b78 ( che ;ujes T ) and various other orders. 

The cp licant joined service in the Defence Department 

of.Government a -  In'ia in 169 as senior Scientific 

Offjcer-Srade IL Under the ules there was a selection 

by a  board called ssessmeric board const.cueed by 

Sovernment for the postsof Scientist Grade-S from 

Scientist irade-G. The applicant, respon- ents 5 to 21 

and several others appeared for selecLion before tho 

assessment board, but, to his misfortune the applicant 

was not selected to Scientist irade-D from 1-7-1900. 

He has be:n later selecad to thatf rade from 1-7-lu1. 

More than this, the applicant has voluntarily retired 

from service with effect from 4-0-l86. 

Sri Gavi arasad contends notwithstanding his 

later selection or promotion from 1-7-1981 and his 

voluntary retirement from •4-3-l986 this Tribunal should 

examine his ariavance for selection from 1- 7-1980 

arid extenc him all such  monetary bnafjts as he is 

entitled to in 1a;. 

•bri 1- admorajaiah arid Jagadish contend that h:ving 

regard to the later pro:notin acorded to the applicant 

on 1-7-1981 and hia voluntary retirement from 4-5-1986 

this is not a fit case in which this T. burial should 

adjudicate any of the questions raised by theapplicant. 

'lie have given our anxious corlsLLeration to the fairly 

lengthy su iaione made by Sri avi r'rasad. .e are of 

the view that when the applicant he: been promoted from 

1-7-1Cl 	J he has vo1ut rily retired from service 

f ro :n 

2 



- 
from 4-c-Lao, this is not a fit case in which we should 
unnecessarily spend our time and ener9y ane determine the 

various interostinc questions that are not fre from 

doubt. Any adjedicetion and decision -on the questions 

raised in this applic1tion will not give any substantial 

relief to the applicant. On the other hind a decision 

on the question would only upt the applecart 

which should not normally be 	done by this Tribunal 

in a c€ that is oat a live ae at all. 

0. On the foregoinc discusaion,we decline to 

examine every one of the questions raised in this april-

cation and disaiss tids applica:ion. Eut, in the circurn-

stances of the case, we direct the parties to bear their 

0 vo costs. 	 J 
4 	l' 
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np/ 


